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New Delhi, this the 13th day of February., 2S0Z

!H01fSI"8LE MR.IKULDIP SINGH,mBERCJJliBL)

Narayan Singh
S/o Shri Haikhan Singh
R/o i<--l29, Shak(..(rpar,
Anandvas, Delhi,

Bhagwari Das
S/o Bihari Lai
R / o K -1 Z 8, S h a k a r' par,
Anandvas, Delhi,

Prsffi Chand

S/o Bihari Lai
R / o K -1 z S, s ii a k!,.(r pur,
Anandvas, Delhi,

Amar Singh
S/o Shri .Makhan Singh
R/o K-1Z9, Shakurpur,
Anandvas, Delhi,

Ji tendra
S/o Padam Singh
R / o K --68, S h a k a r psir
Anandvas, Delhi.

(By Advocate.', None)
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(By A

Union of India

through Secretary,
(Ministry of Home .Affairs, North S'lock,
New Delhi,

The Director,
Intelligence Bureau,
Ministry of Home Affairs,
6overnment of india, New Deliii,

Assistant Director (G), Intelligence Bureau
MiTiistry of Home Affairs, t .u
35, Sardar Patel Marg,
New Delhi, -IgESPOMEfflMTS

dvooate= Shri h.m, Sudan, Sr, Counsel)

.OSS O E

WaMber i ..nimdii )

As no authorised person has appeared on behalf



of applicants, therefore, the case- is disfDissed for

default and non-prosecution.
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